CENTRAL ADMINISTRATIVE TRIBUNAL

#) JABALPUR BENCH, JABALPUR
Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

VERSUS
n Respondent (s)

/
Acopy of the ORDER dated..... . . c.eoeoeeiieiiece e passed by the Honble
Tribunal in the above mentioned case is forwarded herewith for necessary action.
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